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(b) The outstanding amounts for 
1993-94 and 1994-95 are as under:-

Mandsaur 
District 

Ratlam 
District 

1993-94 

3,60,000 

47,890 

1994-95 

46,000 

Nil 

(c) The defaulting ISD/STD/PCOs 
in Mandsaur District have been 
disconnected. Disconnection notices have 
also been sent in respect of the PCOs 
in Ratlam District. Further, suitable action 
has been initiated to recover the 
outstanding dues from these ISD/STDI 
PCO franchisees. 

[English] 

D.T.C. Bus service to Central 
Secretariat 

6787. SHRI SANT RAM SINGLA: 
Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the Govemment are 
aware of the hardships being faced by 
the Govemment Servants to come to 
office (Central Secretariat) from Delhi 
Cantt. Railway Station; 

(b) if so, whether the Govemment 
propose to run a D.T.C. Bus between 
lhese two pOints during the rllsh hours 
of Morning and Evening so as to mitigate 
the hardships of these workers; 

(c) if so, the details thereof and the 
time by which this bus service is likely 
to be started; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SURFACE 
TRANSPORT (SHRI JAGDISH TYTLER): 
(a) The Government servants bound for 
Central Secretariat from Delhi Cantt. 
Railway Station are adequately being 
served with regular and speical trips 
provided by DTC during peak hours. 

(b) No, Sir. 

(c) Does not arise. 

(d) Due to fleet constraint, it is not 
possible for DTC to provide additional 
bus service on Delhi Cantt. Railway 
Station - Central Secretariat route. 

Modernisation of Rourkela Airport 

6788. KUMARI FRIDA TOPNO: 
Will the Minister of STEEL be pleased 
to state: 

(a) whether the Govemment are 
aware that there are no night landing and 
take off facilities at Rourkela Airport; 

(b) if so, whether the Government 
propose to mode mise Rourkela Airport; 
and 

(c) if so, the details thereof? 

THE MINISTER OF STATE OF 
THE MINISTRY OF STEEL (SHRI 
SONTOSH MOHAN DEV): (a) Yes, Sir. 
The Government are aware that there 
are no night landing and take off facilities 
at Rourkela Airport. 

(b) At present, SAIL (ASP) have no 
plan to modernise the Aourkela Airport 
owned by them as a private Aerodrome. 

(c) Does not arise. 




